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IN THE CENTRAL ADMINTRATIVE TRIBUNAL 1-WDERABAD BENCH 

AT }t'DERABAD 

Date of Order: 19.125 

BETWEEN; 

Valveti Venkata Subrarnanyam 
I41li Chalepathi Rao 
Varanasi Ravj I4unar 
Maddali Surya Rao 
Gollaicoti Venkateswarlu 
Nunna Singarajah 
Vendra Rajendraprasad 
Muppti Ananda Rao 
Chamarty Sri Ramachandra Murthy 

10, Shaik Mahaboob vail 
Alladj Suryacharr1ra PrakasaRao 
Vunimuni Veera Venkatasatyanarayana Raju 
Matha Samba Xtrthy 

14, Karri Sattireddy 
Gummudu Nageswara Rao 
Kaki Venkata Ratnam 
j4fla Nageswara Rao 
Taninki Venkata Narasayya 

19. Didla RatnaRaju 
20, Gubbala Satyanarayena 
21. Gokeda Ve*kata Ra_ - 
23, Maradani Verlkateswara Rao 
24. Yerasanj Anjaneyuiu 
25, Bogaila Rama Rao 
26. Kandukurj Srinjvasa Rao 

Rëefti 11urãLidhara Rao 
Channa Bratunaji Rao 
Mutyasatyanarayana 
Chittapotula Prasad 

33. 	athrn j.&x a9 ncnao  
34, Muppidi Muniyya 	 , Applicants. 
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The Government of ]fldia, rep, by its 
Secretary, Ministry of Finance,  

The Lirector General, Dept. of Telecom,, 
Govt. of India, New Delhi. 

- A,P,, Hyderabad 
4. The District Manager, Telephones, EiurtA 	Respondents, 
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Counsel for the Applicants 	 Mr5  P.Jawahar Raju /,yatflrainir) 

Counsel for the Respondents 	 .. Mr.V.Bhjmanba 

CORAM: 

HOli'BLE SHRI A.B.GORTI-iI : MEMBER (ADZIN.) 
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0.A,No.477/93 
	 Date of Order; 19.1.95 

Ic 
X As per Fion'ble Snri A.B.Gorthi, Member (?dmn.) X 

None for the applicant. Even on the 

previous occasior4 none appeared for the applicant. 

It is obvious that the applicant is not interested 

to pursue this OA. Hence the OA is dismissed for 

default. 

I 	

GORTr 
trnber (Admn..) 

(Dictated in Open Court) 	A 
F" •sc-'cr 

sd 	 bEPUTY REGISTRR(J) 

To 
Dbpi. .attou 	.MjnLqtry of Fintce, 
The Director General, Dept. of Telecom, 
Govt. of India, Maw Delhi. 
The Chief Genecal canaQer,  Telecom, 
The Dithtiict flanageL- , ....._, 
One copy to IIr.P.Jawahar Raju, AdvoEate, 
H.No.2-1-390/F, Opp.Fever Rospita 	ane, 
Nallakunta, Hydarabad. 
One copy to 
One spare copy. 


